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CA No. 28/ALD/2018

None for the petitioner.

The present case is filed as a fresh case under section 252(3) of
the Companies Act, 2013.

The Registry of this Tribunal is directed to make scrutiny of the
same and to furnish its report.

The petitioner 1s further directed to issue a formal notice on
behalf of this Tribunal to the ROC, Kanpur. In addition to this, a spare
copy of the present Company Petition is provided by the Registry to the
learned CGSC Sri Pradeep Singh Sisodia, who is present in the matter.
Therefore, he is instructed to receive notice on behalf of the ROC,
Kanpur.

The petitioner is further directed to communicate a copy of this
order to the ROC, Kanpur by way of notice of this court along with copy
of this petition,

The matter to be listed on 9" March, 2018.
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